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CENTRAL AOMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

0.8.No, 2530/85,

Neuw Delhi, dated this the 10th ppril, 1997.
HOR *BLE MReSe RoANIGE, MIBER(A)
HON 'BLE DR.A.VEDAVALLI, MEMBER(J).

Shri Hazari Lal,

H=3134, Nanakpura,

Moti Bagh=I11I, . \

New Delhi - 110021 . ooooAppliCH1to

(By Adwecata: shri p.K.Bharduaj)
Yersus

1. Union of India through
tnb Sec retory,
Ministry of Defen’ ca,
South E}locl", :

NBU DElhio :

2, Ehgineer-in, Chisf,
£-in=C Branch, Kashmir Houae,
Ammy HQ.,
New Delhi = 110011,

3a GoEo, Rad Fortg
Lucknow Rad,
Delhi= 110007

4e CoEes Westezn Command, :
Chandimandir seseessss RESPONdentse

(By Adwcate: shri M,M.sSudans)

ORDER(ORAL )

BY HON'BLE MR.S, R ADIGE, ME1BER{A).

Applicant prays for a direction to respondents
to grant him the revised pay scala of P, 1200-2040
adnissible to Automatie Machine Operators, working

in Central Printing Presses.

2. Adnittedly, he was sppointed as Machine

Minder on 26.6,74 in the pay scale of fse 950~1500

(RS.ZGUQSSU pre-revised). His contention is that
as he has been Operatiﬁg— as Automatic Printing
Machine, he is entitled o the pay scale of fs, 1200«

2040 gppliceble to automatic machine operators working

in the other Central Go v, printing pressase

3. . In this connection a copy of letter datad
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7¢2.81 has been shoun to us which is taken on record
intimating that the spplicant is indesed opsrating

an automatic printing machine of Russian make and
he possesses the necessary qualifications required
by the automatic macﬁine opsrator,and which
strongly recommends thst he should be considered

for grant of pay scale of &, 1200-2g40,

4e fopies of ralzted intsr dépar’anental
correSpondence, including replies to queries vide
letter dated 22.8.96 have also been shoun to us

and are takan on recorde

5. Respondents contend that spplicant's
a\/erment-that automatic machine operators in other
Central Govte printing presses are in the scals

of Rse1200-2040 i incorrecty as thers is no post

of automatie machine operator or machine mindsr
(tylinder) in other pressess. However, Respondents
con tend that thers is a post of Machine Man in othsr
Central Printing F;r-esses which carries the pay scale

of B5,1200-20 40(fs, 330~560 pre-revissd)s

6. In this connection, copias» of further
correspondences between ths office of Respondent
Noe2 =nd the Dirasctorate of Printing/, fo vi. o:‘;
India dated 27.2,.27 and 25.3.97 have also been
shoun to Us which are taken on record from which
it =ppears that Respondents are themscl vas seized
of the question as to ths psy scales of a’fﬂaohine:
Operator of pPOsS automatic’ (Aussian) printing
machine. Applicant zlso states that he has rot vet
received any reply to his represen tation to the

authorities in reqard to his cl aim for higher scalss
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7o Under the circunstances, thisz 01 is
disposed of with a direction fto Raspondent No.2 4o

exanine the zpplicant's claims in the light of
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acoordance with rulees =2nd instru ‘-*ons under
intimation to him within thres months from the

data of receipbt of a copy of this order. No costss
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DRAVEDAVALLT ) { 5,2,40IG

MMBER(I). ' maBer(a) .
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